


For Admission (After Notice 

12. Comp. App. 

(AT) (Ins) No. 

220 of 2018 

Marvel Business Pvt. Ltd. 

Vs. 

J.R. Organics Ltd. 

Nipun Singh Abhishek Anand 

13. Comp. App. 

(AT) (Ins) No. 

469 of 2018 

Ranajit Das & Ors. 

Vs. 

MSX Mall Pvt. Ltd. &Anr. 

Arvind Kumar 

Gupta 

Sumedha Singh 

14. Comp. App. 

(AT) (Ins) No. 

494 of 2018 

G. Sreevidhya 

Vs. 

Karismaa Foundations Pvt. Ltd. 

Kamal Kishore Aakansha Kaul 

15. Comp. App. 

(AT) (Ins) No. 

497 of 2018 

IFCI Limited. 

Vs. 

Golf Technologies Pvt. Ltd. 

With 

Sushil Kumar Gupta 

16. Comp. App. 
(AT) (Ins) No. 

498 of 2018 

IFCI Limited. 

Vs. 

Cedar Infonet Pvt. Ltd. 

Sushil Kumar Gupta 

17. Comp. App. 

(AT) (Ins) No. 

555 of 2018 

IFCI Limited 

Vs. 

R.P. for Monnet Ispat & Energy Ltd. 

N.P.S. Chawla 

18. Comp. App 
(AT) (Ins) No. 

559 of 2018 

Sales Tax Department 

State of Maharashtra 

Vs 

Phoenix Erectors Pvt Ltd and Ors 

Prashant S.Kenj ale Sameer 

Abhyankar 

19. Comp. App. 
(AT) (Ins) No. 

587 of 2018 

Vikas Aggarwal 

Vs 

State Bank Of Jndia& Anr. 

Vineet Kumar Ankur Mittal (R-

SBI), 

Mahirna Singh 

(R-RP) 

20. 

/ 

/ 

Comp. App. 

(AT) (Ins) No. 

588 of 2018 

Rajiv Kumar Agarwalla 

Vs 

Rajesh Kumar Kejriwal & 

Ors. 

with 

Bharat Sood 

/1. Comp. App. 
(AT) (Ins) No. 
589 of 2018 

Rajiv Kumar Agarwalla 

Vs 

Anadya Properties Pvt. & Ors. 

Bharat Sood 

22.  Comp. App. (AT) 

(Ins) No. 617 of 

2018 

Dr. Syed Sabahat Azim 

Vs 

Rent A Computer 

Bath Brar 

23.  Comp. App 

(AT) (Ins) No. 

635 of 2018 

Sunil Sanghavi 

Vs. 

Cytech Coatings Pvt. Ltd. 

K. K. Sharma Abhgya 

24.  Comp. App. 

(AT) No. 156 of 

2018 

Janakiraman Srinivasan &Ors. 

Vs. 

Nava Healthcare Pvt. Ltd. & Ors. 

Ramesh C. 

Kainthola 

Navin Kumar 

For Hearint 

25.  Comp. App. Roma Enterprises RenukaSahu Davesh Bhatia 

(AT) (Ins) No. Vs: 
232 of 2018 Martin S. K. Golla 

Resolution Professional) 



Note: Court will rise at 3: 00 PM. 

Copy to: - 

1. Notice Board 

2. Reception 
3. Record File 

4. Website: www.nclat.nic.in  Joint R'strar 

y Order 

2:00PM 

For Hearing (Part Heard 

26.  TA (AT) Adani Gas Limited (AGL) Rahul Satyan MehulParti, R-1 

(Competition) Vs. Sharad Gupta, R- 

No. 33 of 2017 CCI&Anr. 2 

&IANo. 
61/2017 With 
(Old Appeal 
No. 50/2014) 

Part Heard 

27.  TA (AT) Faridabad Industries Associations (FIA) Sharad Gupta MehulParti (R-1) 
(Competition) Vs. Rahul Satyan 
No. 34 of 2017 CCI &Anr. 
(Old Appeal 
No. 57/2014) 

Part Heard 

28.  Comp. App. 
(AT) (Ins) No. 

Anil Kohli, 
R.P. for DunarFoods Ltd. 

Abhishek Anand Sandeep Bisht 

389 of 2018 Vs. 
Directorate of Enforcement&Anr. 


